NATIONAL COMPANY LAW TRIBUNAL

NEW DELH!I BENCH -
NEW DELHI BENCH
(IB)-3327(ND)2019
CORAM:
PRESENT: MR. L.N. GUPTA MS. INA MALHOTRA
HON’BLE MEMBER|T) HON’BLE MEMBER (J)

ATTENDAN CE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW DELHI
BENCH OF THE NATIOKAL COMPANY LAW TRIBUNAL ON 03.02.2020

NAME OF THE COMPANY: Ganesham Trexim Pvt. Ltd. V/is. M /s.
Parasvnath Limited

SECTION: 7 of IBC, 2015
S.NG, .NAME DESIGNATION REPRESENTATION SIGNATURE
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Present for the Petitioner: Mr. Siddharth Sharma & Ms. Shruti Arora,
Advocate
Present for the Re'qundent: Mr. Abhinav Vasisht, Sr. Advocate with Mr.

Rajesh P & Mr. Manoranjan Sharma, Advocates
ORBER

' VLd. counsel for the Corpo'rate‘Deb‘ror Submits that théy are ready and

—_—

- Ld. counsel for tHe Operational Creditor prays for some time to seek
hec’e"s‘s.:—iiy ijastrllctiOIQS;"At: request, adjourned to 27th February, 2020. In the
event of the compromise not being effected. Reply by the Corporate Debtor shall

be filed within 1 week thereafter.
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